HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

ORDER

NO: §25 DATED:- 27172218

Sanction is hereby accorded to the additiona! allotment of funds in favour of
the Subordinate Courts under Major head 2014-Adm. of Justice, Sub head 0488 Distt.&
Sessions Judges, under Detail Head “ 364 Wages(Outsourcing)“particularly for
payment of wages of Daily Wagers * for the current year 2018-19,as per annexure (0
this Order. The allotment is subject to fulfillment of following conditions:-

L All financial rules/Orders and instructions issued by the Govt. from time 1o time shall be
observed while incurring the expenditure against the allocated amounts.
2 Administrative approval/Technical sanction be obtained wherever reqitired before the expenditure

is incurred.

3. The DDO will ensure that the expenditure under various budget heads is kept within the budget
allocation.

4 The drawing & disbursing officer shall furnish the monthly drawl/expenditure  statemeni
invariably by the 10" of succeeding month.

S The DDO'’s shall ensure to book the expenditure as per following classification for proper
accounting: '

By Order

T —
Ram Singh) 2N
Deputy Regisgrar (Acctts)

No: 19 TU4 -89 JAC _ Dated: 271\ 20§ }7
Copy to the:- e

1-15 | Pr. D&S Judge, Jan;mu/Samba/K-fc—l-thua/llgggﬁzi‘i-aﬁiﬂéau—'—\;ﬁ]/liishtwar/Srinagar/l’ﬁl\.\’mm\/
‘ BaramuHa/Anantnag/Ganderbal/Bgd_ggm/Kup_\A@La/Kargi]

;~l6—19 | Addl. D&S Ju(i_g_e_,_}_(_ai_lllgl/ﬁyﬁdjlallmﬁ[@oda/Baramulla.

?@i@Mﬁﬂ@@i@ﬂi@ﬁ@ﬂ%@pi91\1&1@}‘-17,\7@?@!&_@{1@55{/ Budgam/tandwara,
29-3% | Sub Judge,Ramnagar/l\’,al:'a/No\wshcra/Sumnkote/ Batote/Pattan/ Uri/Bijbehara/Vailoo/ |
Chadoora/Kupwara. o B ‘
Munsiff, Akhnoor/Bishnah/R.S Pura/Hiranagar/Billawar/Basoh i/Bani/Mahanpur/Majalta
Mahore/Kotranka/Budhal/Kalakote/Mendhar/Thathri/Gandoh/BanihaI/Gool/Tral/Pampore/
Tangmarg/Dangiwacha/Sumbal/Anamnag/Ais]nnuqam/Shangus/Dooru/Kangan/Qa/,.igund
/D'H-PFEH/B“dMME&MQ@E‘?P&@E@E@E@@%?&@?_YEU_/S.BEEQ[/;@L‘E@Y~ ]
| AddI.Mobile Magistrare, Beerwah e
Addl. Munsiff, Samba. L
Treasury Officer Sub Treasury, District Court Complex, Janipur, Jammu
Treasury Officer ,Sadder Try. Srinagar . -
82-148 | Treasury Officer , Akhnonr/Bishnah/R.S.Pura/Samba/Kathua/Hiranagar/ Billawar/Basohli/
Bani.»"Mahanpur/Udhampur/Ramnagar/Majalta/Reasi/Katra/Mahore/Nowshera/Rajouri/
Kotranka/Budhal/Kalakote/Surankote/Mendhar/Bhadcrwah/'Doda/'l"hz'.thri/Batoté/Rumbam/ \
\ Gandoh/Banihal/Gool/KiShtwarx"Pulwama/’ﬂal/Pamporc/Shopian/Baramu]l_a/Snpm‘e/l’atlan/Uri \\

|

\\ \ Tangmarg/Dangiwacha/ Sumbal/Bandipora/ Anantnag/B ijbehara/V ailoo/Aishmuaam/Shangus/
l

|

\

\

|

| Dooru/Ganerbal/Kangan/Kulgam/ Qazigund/D.H.Pura/ Budgam/Chadoora/Ma gam/Charasharief
/Beerwah/Kupwara/ Handwara/Tangdhar/So gam/Kargil/Sankoo/ Zanaskar
— form information and necessary action.
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Annexure “A”
S.No. | District Jammu Amount
] Principal D&S Judge, Jammu 40,500/- (6 D/W)
2 Munsiff, Akhnoor 13,500/- (2 D/W)
3 Munsiff, Bishnah 6,756/- (1 D/W)
4 Munsiff, R.S.Pura 6,750/- (1 D/W)
District Samba. Amount
1. Pr. D&S Judge, Samba. 13,500/- (1 D.W)
2 C.J.M. Samba 6750/- (1 D/W)
3 Addl. Munsiff, Samba 6750/- (1 D/W)
District Kathua Amount
1 Addl. D&S Judge, Kathua 6750/- (1 D/W)
2 Munsiff, Hiranagar 6750/- (1 D/W)
3 Munsiff, Billawar 13,500/~ ( 2 D/W)
4 Munsiff, Basohli 6,750/- (1 D/W)
5 Munsiff, Bani 6,750/- (1 D/W)
6 Munsiff, Mahanpur 6,750/- (1 D/W)
District Udhampur Amount
1. Addl. D&S Judge, Udhampur 6750/- (1 D/W)
1 Sub Judge, Ramnagar 6750/- (1 D/W)
2 ‘Munsiff, Majalta 6750/- (1 D/W)
District Reasi. Amount
1. Pr.District & Sessions Judge Reasi 6750/- (1 D/W)
2 Sub Judge, Katra 6750/- (1 D/W)
3 Munsiff, Mahore 13,500/- ( 2 D/W)
District Rajouri Amount
1 Pr. D&S Judge, Rajouri. 6750 (1 D/W)
2 Sub Judge, Nowshara 6750/- (1 D/W)
3 Munsiff, Kotranka 0750/- (1 D/W)
4 Munsiff, Budhal 6750/- (1 D/W)
5 Munsiff, Kalakote - 16750/~ (1 D/W)
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Annexure “A”

District Poonch Amount
Sub Judge, Surankote 6750/- (1 D/W)
Munsiff, Mandher 6750/~ (1DW) |

- District Doda Amount

. Pr.D&S Judge, Bhaderwah 6750/- (1 D/W)
AddI D&S Judge, Doda 67501~ (1DIW) |
C.J.M. Doda o750 (1DIW) |
Munsiff Thathri m
Munsiff, Gandoh mm_

District Kishtwar

Pr.District & Sessions Judge
Kishtwar
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Annexure “A”

5>S o 2T7)712018

S.No | Name of the Court

Amount

District Srinagar

Pr.D&S Judge,Srinagar

47,250/- (7 D/W)

District Pulwama

Amount

1 Pr.D&S Judge,Pulwama 13,500/- (2 D/W)
2. | Munsiff, Tral 13,500/- (2 D/W)
2 Munsiff, Pampore 13,500/- (2 D/W)
District Shopian ‘Amount
| C.J.M. Shopian 6750/- (1 D/W)
District Baramulla Amount
1. | Pr.D&S Judge,Baramulla 40,500/- (6 D/W)
2 | Addl. D&S Judge, Baramulla 6750/- (1 D/W)
3 | C.J.M. Sopore 20,250/- (3 D/W)
4 | Sub Judge Pattan 6750/- (1 D/W)
Sub Judge, Uri. 6750/- (1 DW)
5 | Munsiff, Tangmarg 6750/- (1 D/W)
6 | Munsiff, Dangiwacha 6750/- (1 D/W)
Disirict Bandipora. Amount
1. Pr. D&S Judge, Bandipora. 13,500/- (2 D/W)
2 Munsiff, Sumbal 6750/- (1 D/W)
District Anantnag Amount
1 Pr.D&S Judge,Anantnag 13,500/- (2 D/W)
p C.J.M. Anantnag 13,500/- (2 D/W)
3 Sub Judge, Bijbehara 6750/- (1 D/W)
4 Sub Judge, Vailoo 6750/- (1 D/W)
5 Munsiff, Anantnag 6750/- (1 D/W)
6 Munsiff, Aishmugam 6750/- (1 D/W)
7 Munsiff, Shangus 6750/- (1 D/W)
8 Munsiff, Dooru 6750/- (1 D/W)
L
ﬁ \ District Ganderbal. Amount
1. | Pr. D&S Judge, Ganderbal. 6750/- (1 DW)
[ 2. | Munsiff, Kangan. 6750/- (1 D/W)
| | District Kulgam ( PO |
| 1. [ C.J.M Kulgam ) 6750/~ (1 D/W) , i\
2 | Munsiff, Qazigund | 6750 (1 D/W)
3 | Munsiff, D.H.Pora | 6750/-__(1 D/W) &W‘

1\
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Annexure “A”

District Budgam Amount
1 | Pr.D&S Judge Budgam 20,250/- (3 D/W)
2 | C.J.M. Budgam 6750/- (1 D/W)
3 | Sub Judge, Chadoora 6750/- (1 D/W)
4 | Munsiff, Budgam 6750/- (1 D/W)
5 | Munsiff, Magam 6750/- (1 D/W)
6 | Munsiff, Chara-ie-shrief 6750/- (1 D/W)
7 | Addl. Mobile Magistrate, 6750/- (1 D/W)

Beerwah

District Kupwara Amount
1 | Pr.D&S Judge Kupwara 13,500/- (2 D/W)
2 | C.J.M. Handwara 6750/- (1 D/W)
3 | Sub Judge, Kupwara 6750/- (1 D/W)
4 | Munsiff, Tangdhar(Karnah) 6750/- (1 D/W)
S Munsiff, Sogam ) 6750/- (1 D/W)
6 | Munsiff, Handwara 6750/- (1 D/W)

District Kargil Amount
1 Pr. D&S Judge, Kargil. 6750/- (1 D/W)
2 Munsiff, Sankoo 6750/- (1 D/W)
3 Munsiff, Zanskar 6750/- (1 D/W)

b




